
4 SS9 'Written Answers  AGRAHAYANA 1 , 1888 (SAfC/4) W ritten Answers 4590

under Title I of the Act, any 
nation which sells or furnishes or 
penn its  ships o r a ircraft under 
its  reg istry  to transport to  or from 
Cuba or N orth V ietnam  (exclud
ing United States installations in 
Cuba) any equipment, m aterials 
or commodities so long as they 
are  governed by a communist 
regime: Provided, th a t w ith re s
pect to furnishing, selling, ©r sell
ing and transporting  to  Cuba 
medical supplies, non-strategic 
agricultura l or food commodities, 
sales agreem ents may be entered 
into if the President flndg w ith 
respect to each such country', and 
so informs the Senate and the 
House of Representatives of the 
reasons therefor, tha t the  making 
of each such agreem ent would be 
in the national interest of the 
U nited Slates and all such find
ings and reasons therefor shall 
be published in the Federal Re
gister.”

Cc) We are not called upon to ex 
press any reaction until and unless 
an actual abridgement of our right is 
threatened. We m aintain our sover
eign rights to trade w ith an>' State.

Numerals on Car Plates 

Shri Hari Vishnu Kamaih:
Will the M inister of Transport, 
Aviation, Shipping and Tourism be
pleased to state:

(a) w hether it is a fact that in 
some parts of the country, the In
ternational form of Indian num erals 
as defined in A rticle 343 of the Cons
titution, is not used on num ber 
plates of motor vehicles;

(b) if so, the reasons therefor;

(c) w hether such a practice has 
created diflficulties for traffic police; 
and

(d) if so, the action taken in the 
m atter?

The Miaisler of Transport, Avia- 
tlM , ShtpptBff aaA Towlsm (Skri

Sanjiva, Reddy): (a) to (d). General
ly the International form of Indian 
numerals as defined in Article 343 of 
the Constitution is used on num ber 
plates of motor vehicles. There are  
a few cases, however, w here indivi
duals have displayed num erals on 
num ber plates of motor vehicles in 
the Devanagari form. This practice 
however is not w ide-spread and may 
create difficulties for the traffic police 
only in such areas w here traffic police 
have not yet acquired adequate 
knowledge of Hindi. The m atter has 
been broutjht to the notice of the 
State Governments.
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